FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF WELKIN IT SERVICES PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Welkin IT Services Private Limited
2. Date of incorporation of corporate debtor 18/02/2014
3. Authority under which corporate debtor is | Ministry of Corporate Affairs
incorporated / registered Registrar of Companies-Pune-Maharashtra
4. Corporate Identity No. / Limited Liability | U72900PN2014PTC150675
Identification No. of corporate debtor
5. Address of the registered office and principal | Office No. 20, Plot no. 36/37 Sr No.101/1/1 ,
office (if any) of corporate debtor Nr.B.U.Bhandari Mercedes Showroom, Baner
Pune MH 411045
6. Insolvency commencement date in respect of | 14.07.2022 being the date of delivery of Order
corporate debtor by NCLT,Mumbai (the order copy was received
by IRP on 19.07.2022)
7. Estimated date of closure of insolvency | 10 January 2023 (Being 180 days from
resolution process 14.07.2022 i.e the date of pronouncement of
order)
8. Name and registration number of the | Rajendra Kishanrao Joshi REG.No: IBBI/IPA-
insolvency professional acting as interim | 002/IP-N01205/2021-2022/14020
resolution professional
9. Address and e-mail of the interim resolution | “Sanjana” Building, Building No 10 Flat No 7,
professional, as registered with the Board Hinghne Khurd Pune Maharashtra 411051
rajendrajoshi_cs@yahoo.com
10. | Address and e-mail to be used for | “Sanjana” Building, Building No. 10 Flat No 7
correspondence with the interim resolution | Hinghne Khurd Pune Maharashtra 411051
professional irpwelkin@gmail.com
11. | Last date for submission of claims 02.08.2022** (14 days from the date of
appointment of the Interim resolution
Professional)
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and a) Web Link:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads
b) NA

** The Order of NCLT was made available to the Interim Resolution Professional on July 19,2022, hence
14 days therefrom.
Notice is hereby given that the National Company Law Tribunal, Mumbai has ordered the
commencement of a corporate insolvency resolution process of the Welkin IT Services Private Limited
on 14.07.2022.
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The creditors of Welkin IT Services Private Limited are hereby called upon to submit their claims with
proof on or before 02.08.2022 falling fourteen days from the appointment of the interim resolution
at the address mentioned against entry No. 10. stating “CLAIM” on the Top of Envelope / in the Subject
Line

The financial creditors shall submit their claims with proof by electronic means only.

All other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional :

gy

P14
Rajendra Kishanrao Joshi

Date: 21.07.2022
Place:Pune

N.B: Financial Institutions are directed not to process any transaction w.r.t the Corporate Debtor
without prior approval of the IRP
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate

FOR THE ATTENTION OF THE CREDITORS OF
WELKIN IT SERVICES PRIVATE LIMITED

Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of corporate debtor

Welkin IT Services Private Limited

Date of Incorporation of corporate debtor

18/02/2014

Authority Under Which corporate debtor
Is Incorporated / Registered

Ministry of Corporate Affairs
Registrar of Companies-Pune-Maharashtra

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U72900PN2014PTC150675

Address of the Registered Office and
Principal Office (if any) of corporate debtor

Office No. 20, Plot no. 36/37 Sr No.101/1/1 , Nr.
B.U. Bhandari Mercedes Showroom, Baner Pune
MH 411045

. |Insolvency commencement date in
respect of corporate debtor

14.07.2022 being the date of delivery of Order &
NCLT,Mumbai (the order copy was received b
IRPon 19.07.2022)

. | Estimated date of closure of insolvency
resolution process

10 January 2023 (Being 180 days from 14.07.2022
i.e the date of pronouncement of order)

[Name and registration number of the
Insolvency Professional acting as Interim
Resolution Professional

Rajendra Kishanrao Joshi
REG.No:
IBBI/IPA-002/IP-N01205/2021-2022/14020

_|Address and e-mail of the Interim
Resolution Professional, as registered

“Sanjana” Building, Building No 10 Flat No 7,
Hinghne Khurd Pune Maharashtra 411051

with the Board irpwelkin@gmail.com

10.|Address and e-mail to be used for “Sanjana” Building, Building No. 10 Flat No 7
correspondence with the Interim Hinghne Khurd Pune Maharashtra 411051
Resolution Professional irpwelkin@gmail.com

11.Last date for submission of claims {02.08.2022** (14 days from the date of

appointment of the Interim resolution Professional)

1 of creditors, if any, under clause(B) | NA

sub-section (6a) of section 21, ascertained
the Interim Resolution Professional
13.|Names of Insolvency Professionals identified [NA
act as Authorised Representative of creditors
in a class (Three names for each class)

14 (@) Relevant Forms and a) Web Link: https://ibbi.gov.inenvhome/downicads
(b)Details of authorized representatives |p) NA
are available:

** The Order of NCLT was made avallable to the Interim Resolution Professional on July 19,2022
hence 14 days therefrom.
Nofice is hereby given that the National Company Law Tribunal, Mumbal has ordered the
commencement of a corporale insolvency resolution process of the Welkin IT Services Private
Limited on 14.07.2022.
The creditors of Welkin IT Services Private Limited are hereby called upon to submit thei
claims with proof on or before 02.08.2022 falling fourteen days from the of the
interim resolution al the address mentioned against entry No. 10. stating “CLAIM™ on the Top
of Envelope / in the Subject Line
The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submil the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional :

Date: 21.07.2022
8D/- Place:Pune
Rajendra Kishanrao Joshi

N.B: FinancialInsitutions are directed not1o process any transaction w..t the Corporate DeP™™

without prior approval of the IRP




LR

o
we wwon

\WMHMM(WW&MWM)
R 2016 mefter frmy 6 ataa)

getra srad afiran ez fatgzgemn ST Al | A

1 |[®ihe A T s e yraez faftry
2 | BN Aoy v A | 18/02/2014

3 [ ofmfy W ot wi arlt wArer
Freofiga o o Wit | Frabes- o-w8rE

4 | TR W wRke Ae@  [Y72000PN2014PTC150675
. / iR ofre Aaw .
5 |WNiRe I0wren Aeoiga @ | AR . 20, EE %. 36/37, . 101/1/1,
T FTEET T o 7 v wffde e, A, T, T
411045

6 |WTIRe Qo= Wav 12.07.2022 ¥ GRS, §aid ArAER A2 A
Rawt g& s s FAT i A (SR A s v .

19.07.2022 IsTt W Fwedt)
7 |9 PR wfiwan T 10 ST 2023 (f. 14.07.2022 WIS HR#
B 3T i it Foare w180 f&aw)
§ | STaRE PR SIS ROF |I9% fRveaa s
FW T fEaeEd A, . : IBBI/IPA-002/IP-N01205/

| [ T 3 el FE | 2021-22/14020
T\memm ‘g faed, faedm %, 10, W ®. 7,
areiwe el argeren T 9 §- |fem gE, o, WeRE 411051

LE! irpwelkin @gmail.com

10 | staft e et | ‘o faed, faedin %, 10, TR 7,
TEEER FOAEE agaarE |fEr g, 1o, WY 411051

T § B irpwelkin @ gmail.com

1 128 e A 9o @ |11, 02.08.2022°* ( STaRH FrE sqaaias
I FHgrE AR 14 @)
s o FEafee SR A

@ Yt 21 e
(631) =1 %o ()

hitps://www.ibbl.gov.ivhome/downloads
(W) ]

* "o g syaafyer gadued e satard) wn 19 98, 2022 A s ww doan sl

;ﬁq 14 ferw, gt e w4 o) wfie dol fd surerficor, sed ol R g or‘z‘:}:

‘&uﬁwmﬂmmmuwmmm
%4 el iy wi At s wewn 8 @ W R 020820

i : 21072022

&N




:: ::s: i:;i fgun 4 | vl waeller e sl gz htps //www anandgroupindia © om/gabrielindia ¥
INVeS10r Section sk sraeive Acdven sk, wive e Pram el TR >

A8 SEREAT, | WfvT U 4w, o frasren straravaren sqTE seref g el e 3 A h::

¥ ﬁ."‘." R e ) v e wieepen fran srokam safeftony arftreraremn s T

e U ST ST o e

T w4 e,
' wesswearrlye, Wit o
fw, wrged W O,
T, WETY

Ry

whiftma
WA MEHTANY,

h, BROWIE - oo 003, AN P W - teoe-Fetoweot, 10 - einward fs@@xfintech com
W vk wm

@ wtn mmm:::/m

- wattew wiedt 4 e | m}f“ W ANAND Y)Y ) wf

l L STTOTORTS Vet o e sradfro A qrAamnA varrnfte weroayA G ST caven @ T

L AW T Jety v witm o T, 2033
IR T e v s it - e i, 203
whe ety svridies gfawrared seeafts srea s grarfien STV TR N
Nrbwnda wwdfan e am sem tom af

LU LT PrRee—m———— R L S
swTeraTt fafin Ao sl e www lopl gov in SUTTER "
W vt e v srd s T TR I
TR T Ietee - p——— e e LR

wter wwaehh wah v srwearn searentd v wondvon wies Fadfo o, o e

ST vk wivarn flon g o gror waga - @
e dhm forfivi ), e Ay, el 44 - 32, e, e e fafepwe, Ay,

AT ae L b B b B b

™ A A o aude

-

fn

arn wiifrz smesTa
e il sratdrs

atfiried ST

{ an
- e ZAL LN nfar

;W,wﬂ oy, Pwdw |
wielt, g, W

b

m- v Ay, EWWen,
Daed, w4 08, fywm |
1 vag (1), Pedy

|, . g, wery

n‘.‘

- W 4. wor, Wl o

r:':m ;: :':‘! 2 | Wi S v fw | 18/02/2014

Do ik N s e e[ Wz e

St v v A [ Frat- -y
+ | ¥R e wNie sh@w | U72900PN2014PTC150675

- . / waiftn wfre s W,

- Wt faen 2. § Yo Feoign @ | SieN %, 20, Wz %, 36/37, WK 101/1/7.
W VT LY, TR Wi, & wraterar v s wftrd v, W, T, w6
AL 4 411045

i 3 o |¥Ta S weva 12.07.2022 W GAAGEH, Ut WAGR s0ew draw
Tl frarzat §F woarn R wwar fow sne (ST o s v R
R . & 19.07.2022 ¥ wra wekt)

s wrETrd, W waeh, 0 o W WA |10 S 2023 (1% 14.07.2022 WA e

v aferd s wfva weoaren frarwmrga 180 W)

oo W, o |siaftm P saraies WoE :mfm

' N T ®. : IBBI/IPA-002/1P-N01205/

fraw- g W A 3, e A a ek W (2021-22/14020

@, Wt T, W, v, S (o e ormafeern | wo Tl e %, 10, WV W 7,

e el srdren o @ §- | gd, O, WeE 411051

e b 5 , ™ irpwelkin @ gmail.com

 foum-  urdarn W A, I, | | [0 [ e et | oA faedn, faelin F 10, WEROE 7,
&, wrred TR, AW AL, ST FwArA A (i g, T, W 411081
reh, g9, TETE. o § e irpwelkin @ gmail.com

teeco W T [2 e woaran Sz e |11, 02.08.2022%* ( Saft Py swrawifawTe
4 o W A 14 W)
gy foum- gyt w4, 12| st P semfe (@] @
=m0 A L3¢ T L3, Avdm m'::awum
2. dnz- frey, fa g9, WENE. » (&%) = wEW (W)

B ™ stwtw Yo
oy TrEIETEA LW/, » '““" ."'E'I . .w. -

zovv, ey, YR, WETE WOE S A

voo W wiw st T
= (wew wiend # )
e e Gl 14| (%) it X saen (o) W fores :
- goty, Wik Aty FEMA 3, (%) ?Mmﬂ hitps://www.ibbi.gov.invhome/downloads
—Fitz Wiz 4 ve, Frwm wowen, (W) o @

W, gh, vaeh, wwmg **siftn Py wywafvem qrdeed W satwrd T 19 I, 2022 ¥ e o v et
— yue @ wiw o e 14 v it gfe w0 mie e frd srefese, el w8 R0 200

= ) wrerew Wl foan- Wl A vy,
s W yurtitz, wiz A« P
- ok ru, R, v, weoy.
et @
—u P gt wtd

1oy, dhew 4 voeyden

Tk wis e whinie oz ffirey ard st P e g sutw R sy
g e svh Wi welz BT W e wees 9@ W R o2 osaon

ety W, wh tiTren wh,
=Syegryr, WY

o ot Wt W owrgm
——— A BT T
v W wraterarws, R
p—h_ Y

——tl R
——— s LR LD
—t LR L

ey
————— L
e

‘.“ “o’omw
— vveo @

B fwn. 1o, A1, G0 W,
W T it abvuwae

- UL o), WETOE.
——

—m !\“‘%
T feem- il W

— A LT L
——R L R
PRI S &— *_

rﬂdﬂ—l 10 W T e st P STt Peoew e e

u-wm s e T S e T o s

v v s o roend fem wrEe Tl e e

W o Ty wot ok et eerm € B e

stefn frwwen srwwfveTe T g eh e 200200

v wiy feyrme v -

ot g fied deate afen wen 08 W i soadd W gt eeifve N sore
W

CEIT ruowih s b

we your
wrnfery e wrww, vt wrae wid, el e (v,

, Reovwm
e W ¢ () st
Wum.mmnm “gaheed dw
L L) e, wawon, ewre wis e webe sy kB YR wteey,
A wfwyn st s Puenaen tdea st glean s gt
SO O B I oot W) st SOt o I (St | e
Rend W fyaw 4w wediew W R stels v dew siscen

sl S e T g o Rt (e sa 8 (o
-y, 3-1. LA R L i vwordwh
WA W wwrvere W W wevere ) LR RIS L

SEERTC SR, WY URRE/ ST/ T STATR SERTY
& UL/ T Sy ve s dolt wwt s s -h-:.::
::nnmwmw Wt
et vt Ot Tty ik 2) ot sty e ) st
fovarolt wrfien) W w g (W W R CUNCEER, CHRERITN W LU RERINY)
e wlfvont fefen vy wrd tory Wl e Prlf deh sod
R W S T T SRR o s S sk, T e e
WM WA g tvam W W Pavaededd e Pesten e ¢ o
T T O 3 (¥ ) std varen / fiven v Wt sfterden

o W ST ST WY B 9%,0%,3%% .4/~
AN TR ypvere W 49 vewoure  wew)

S |

- R mOwmi. .

ST SR, .4, 4,4 2./~ W / s ey |




aInm

STmnm an

vt el o wene dun dem B w0 e st o R Sagfemminn S Sesgne ot
TSy Yhre S bR e TRt gt P soo o W@ G ) 1 & g e | et
W Jeed A | Wi o WRWOR SR e et SR o e xR B e
o i B e SO e et G B 8 e e A

:*-; -t whe e e ]M
; il it ) | ®
Ly g;;f' Rk :'.:--w—w & e
LM e Y } ® - Lol -t

| [w— ’ “-:::-'-‘:“ e ey v

Ll 1 = !
Ve e oee w2 (A fie 0o

S w—

uq wifer

Bt wben 1y x gl wle el by e e
P T Rl b

W B e e e .
A Brper gt we qeeh s edar (i
" ok 08 et wper W e
T et Mg W TN (e ch Sy
@ A e e & B s s e & e ot e e
W Pt e Ry g e i Wi

g W et by e gt
vt Wreed PR 88 e Wt R ro et v
'-dn'_m.-——-l-'-- ook W Pow a(n )
@ B pwhon WiOYd W B4 wqr g wpt wew S v i (e S

L i ]

yrenr Y s ah o

e o |
Rwtwn e Syt rab e b
N e . a— "
S e Pon ST VY
uite e S -
gien wovren 74 e

By vk W e

) el wy e e W
Wt peT W

L CRT TSI T TR EELL W L)
wree wivern we g
e wes woeh T

(Wt W 3 ) ettt v, |
wws wvers ok (g

(whm wwe wowh (o T
et Whers et (WY

TSN@M SHmarE am q MIN) national bank

wt uf semn tum Gem S T¢ Wy et ok R Degeeirs B S e
Brw ey bty 38 Mg goive e ey Reew 43 3 8 R gtee (ceteer,
W Jesd W ) Swin T FRWTE v ren gt wmp Sk adoe S Y T be g
wud s Tent P Rt sy Dt s s g St e 8 yebd g e A
e T (- Qrws ¥ o et

TN WY PR TP D YW PG BT T wteewTe wen O Afw e M R gl = o
o e o e ) v T SRS e Tt s e B B L WY B RRTOR T s
W et T S e, e SR T e gl g et e T S ag e
Bt whw mhweer Jww T WG ETe 08 ® o me weewnes St oReT T a2 g
e towe # ¢umy wan du T gl dehR 8% et ape T O WX WEE e o mhudee
Wode ou o® Bwm ow e ofs g = viewh W gwe tdeg
PETe e T e S e e oy vy B O

k“!;-' e Rk M!]
; ) 1 e e -
VW R I e del U ea 230w gkt et wew | e
1 ianih: wdon o LI @ = 33 3N we |wwpey
£ = |t — j3v/e/3t whw w=w
k e b R CELTRTETA NS L B
T - xn o
i \ ‘ T e el R :l=
! zw -
o @ e pmor See
' 4 l'.'*
RNew 30 0w R & )
S e s S,

(W A e
e & bR At e

iy Pewsmm e s Y (W g )
el yeew wiy yu (W Y
wity frwwmes yo (g

) .
]

IR e

RS T R

o
Lo vy 0

RS VURAY
(weh wede e wpy
o ek e v
N

vl vy el re
el femee W)
R e e

(WA B A
[ @ W e

[y wey yo (g

Yo wity yo  ov )

[wiy ewmen yo (W

(R T T —
rn p——e
PR

R —— .'n-olnn

AR A it W

e YT

R AR
X vy, W e 4 won 008 Town 4
+ 4 e e Bowg wemoe
o—cvuﬂ:ﬁ

R

ity whn s & 0wl 4w
e 4 ven, R 4 wnc B e 4

PSSR TIE R

oy
| W ¢y @ g

5 e
(WOR N e Te v
)
LU bttt

DR —
e i

4 wen, shuen A ey Rl
vty Arde Pt fa R wery
(e is e Ry

(W ) B e A TR Y
L TR R TN

P e v e

Bl i e ()

ll“lll. e
(Wt Tm .
SR TeTy YWY
(TN CRTRL L

W P w4y,
ok yrafin sheenft ol £ o e
4 or, i et () Rede
Wwh, m v ye wey
[ vye Ry

W R T e L e
[ren wepew ot v

TP R LU T

(Wt wwn v g v

Nevewwr @8 P e 4 oo ol 4
L Wl wh, e whe whed € g

ok i Wy gt (wEoeed) T w e Wi, ol R Sl wd R ey
Bt weh wiviey ewh T e tege- 31 A TR ety
wva wrwew et W e
e weow ek (we g
(W W) W L LU ety V-1 10 1y [ 0 P w4
L anhe ook AR ol (wet e s e w1t L o v AL TR e
o e g (e i vt w-) wrdr, wiveryt, weny

te-NN-71 Byl (e va e Ry

(W Wk ) W LR e
e ey d— T
et wtd wk .y e

VTR QUL -

o o e ol 4 oy, wwter
e 4 v, W wem "t mo
W fede svered = wi,

vk e e o)
(W W W) TV et Lo ALY,

-t vty oy
e ... Ry

(W W) P R T e VT Lebay- " e perww el 4 v
hew e et o iy P (et ) (wet S e O v e ERE R Rl L8
[y et e (- - - oy
afvwr e b Ly Lo-u-1y A gl tess @y
(W W) T et Ui I R L L
v e o o e e B (ot o v v e [l 1 3, e A Ly
Peivy warke B wrempn ) WeTy Yee e weey
fwty warkw Sed (wr ey, Lo Syt [weee e By

W

W SATTA COM

o e, 2% 1A 2032

GABRIEL

" &
Artgr et

" i

o e

e wret
-
et e & -
et varararerafterd)

i

.

7

wefven 0 wd @ T remees fhwm e o) (svefis)

webtes) |
il

-

. s— - G—"

o w— 0 S———
ot -

o~ g -

" Btae ree fu gree Ry O

¥ e vy asts - et Tt v M w———
. " ' - -
v o ——
-
bl o —
ew gty ANAND 3D Pt

ST ae o peeee o ETe ewm = aEw

{v  wer o soy v

o« (W Swaw Wi B 708G PTOVETS

e e e
Ry E—
|

410

= LA {
@10 gy TETees - ™ =

PR ———

B ]

TEmEt T e ew weew TR @ ST T e > Y

L

1 [euR e fpw wow

e =

o -

o

as T W -

g

WS e wrrewe BEE T2 WWID W
o e e et
| ; tee g 20D 220 40ED

o~

il et B et

BEPA G PN XA

. L

ey T

e et

e W e » .
YUmnyT TR wreww e g ™ W
e e
Tl e e——— T =
—————

VPR LN

wiw e
Legu-33 el vt

(W% W o e

(w—— e Py pETems towm 3
AL R TR RN ]
siewrwes, due- feer, v R Wy

FEHHIZ TINEE, FEGHIE
wmir - & x-2023, Fafrar witdieror (W)
WE AT W fo® vyewrzen
”** wiﬂﬁm“
g §-feg yeER (st T ST vaps Pfeoer
o wEE steR v P
T R T TS T e

e e T ween faww B 3. 52 W I Adw A
AP TS ST TR TOes wTAm T AT

(W% W ) T e T,
TR () )
[wWie oW sy e

TR e

- )
Le-YN- 33 00 gt

(Wt wn wg Bo v we|

[ oy o« @
—— e, e e et
[hem 0 deuy, Sy ey
[ 1. @ wis

(Wl W ¥ ) TRt e,

VLR e AR

e e
1e-9R-33 B9y

(Wt B e e v weh

(o { ) W e Thed
Lac CREEE TR PR
R utr Wi 4 e, n e
badaah B L8
e yre @ wiw

ey ) e e w4 oy
em 4 3 @ % wwt®s wir { | e
o, % el gee, PR v, weey
i T

(W W) T AT e,

AL LR N LR P

w——— 0y asre

W) oy Pt
- . =

SDe wwe 30 0% M Nome TercaR

S R w—— e
S e e a e — Y
P Suin et ey T ety T S S S e W -
WS W g R e e o e R W R oo

- —

T T—

V8 B TR WM S E e o T Mt T e e

SR e o Tt W Tte T R e

R Sy v - e
A * yrm——— T (W v e v (e 4 o, S L e __-.-—-:'—. v -
B @ wge vy wew v Fretwom wye v vh weow =t :,-n—p—-c-——--.--—.!
P b W wnpa (o) Loy Sl yen (it .U!? — ‘
e w4 s R W v
" (P YUY )[Co 000/- of, Yoo/~ ]
« - ov o - ‘ ofra (" d.-()—\:-!-lm. u:u. Wt -:ui-_—u--- .:;
Smehw e et ik o o Lehadag nhepho ey vodive ¥ i
W wTeem sriew ey P e T e B
m—** (W ) T TR T R e e e
Ll ohL 8 ol vk T v ey [0 P we et o % o3 r——
- wirtefor wn W P Spa
t e (), Wk e ) [Ox YR Wy WOV W L) e )
~“‘ oy whw ey Lo a0 wet e @ Wi e L TR e -
u.*”‘ e e e L T T e L et b B B s et e e e e wie T e
“ R ] Ll e e e e L A AR RN ] 1§ TR P vmdee ety Tt W ey T o e
T et v e ::p'u-:w .-—."—".. e ie. @ et “::'.— 1l € T S ey W Oomgwe el
- dl (T8 TRT) ek | W e W 1y L) e soe W afeeeree
ety srwTee e wintuy -y WemTETt T get e Thog | Twee -t e
TR e e MO T L W R e v - e~
1y (e e o [Wore Wl vy w0 ww——— e e
= - ek ey v TR R L ULITLAL W e e g e
~ 4 o8 veh [ TLA Ry e e e e
™ it w ww fatws w e (%, 1] R e LR -
= oy .o " bl e N
' B0r7a0 w 1100 W | 05002022 1 0400 P | 100t e ety [k B s e v 0 e e | [ ".2"';_‘";'!'?-'0 - -
2 NOETS WA | 200772022 w1 1100 AM | OS/0R2022 a1 04 00 PM wher fehews (o Yo ) .;-:.—.‘." —-—‘:‘1-: - - ‘-:";:.‘::;n::n.ma
" & '—" .- AL B e
. o 1100 AM | OSOR2022 at 04 00 PM B R IAGAIRL | oL R 1L R T [ e et o ".!:F—.iw-::u:.‘.
= : r=r) “nrdegs g g Bl b el R b v v e 1) e e e v i o
X SR wrow ver @ wawenn et o Bhet v Ve -—-._a-.--...‘a..n:-::
. 1 D4.00 PM Amafrae winien A e e \t--“ ol VAV Rt WY v e e e 6wt e
——— e [t — -
L - 05.00 PM anrefrer wrien TURR AL e [ e e o -—::—...-‘“:m'.':,?'.".:
o, E (ﬂ“-nnb:’:::—m-u had W e weven w8 e e e
Wk S v TR} v - e e teang - Ry —
)‘“”*““lﬁﬁ'“ .\,..n-'a MR . T . -‘.Z"".'.'..:'-.....
| e Mips//mahstenders.gov.n W WEweEa e wei oah gt - . T et du T e el
e a--:.m-‘%_,_,
1) Ffvgent v ' Fleey e v Qv o ffues sy TR Y Lo [ -
’ " : B S I I
fanfrn v szl W v e g g s |
i - - W1
w2 ol AT 1eesanyITRe PR PR
) swfdm gz syt R Stz sl soaeary aen Wit
WeTST Frw stamiy it Wk s PR
. PR R S L S
wratd fawf) e, sifnfre et fawfrd (9 e . O 4 e
E v — - O e |
$ 2 Tk ST 678102010008391 LR baaa s ANTERL R L )
1 Code No. 67810, IFSC Code: UBINOSSTS17 v
i -
- R o i
Wi s W P e s o 2
W W e W ATEE P v fes )
X wot-)
o - wfww '
3 ‘ TR R, S
8 S ) ’
= o - 4




